BUSINESS ADVISORY COMMITTEE

THIRTY-SECOND REPORT

(Third Lok Sabha)

The Business Advisory Committes held a sitting on

Mdnday, the 30%th November, 1964.

23

The Committee vecommend allocation of time to the

ness as shown agalnst each 1ltem:

(1) The Standards of Welghts and ]
Measures {(Amendment) Bill, 1964.
(Consideration and passing)

following items of Government legislative arnd other busi-

hour

(2} The Seeds Rill, 1964, as passed _?;hours

by Rajys Sabha.
(Consideration and passing)

(%) The Repealing and Amending Bill, 1964 i
as passzed by Rajva Sabha.
(Consideration and passing)

(4) The Banaras Hindu University (Ameundment) 4
Bill, 1964.
(Motion for concurrence in the recommenda-—
tion of Rajya Sabha for wmeference of the
Bill %o a Joint Committce)

hour

hours:

(8) The Registration of Births amd Deaths 2 hours

Bill, 1964, as passed by Rajya Sabha.
(Consideration and passing)

(6) The Mineral 0ils {Additieonal Duties
of Excise and Customs) Amendment Bill, 1964.
(Consideration and passing)

(7} The Indian Trade Unions (Amendment} 3
Bill, 1964, as pass=ed by Rajya Sabha.

~ {Consideration and passing)

(8) Resolution to be moved by Shri Ramchandra)
Vithal Bade ard others seeking dis-
approval of the Esgential Commodities
{(Amendme vt} Ordinance, 1964.

)
(9) The Beseptial Commodities (Amendment) )
)
)

(Consideration and pascing)

| hour

Zhours

{10) Discussion and voting onm the Supple- 3 hours

mentary Demands for Grants (Xerala) for
1964-65 precented on the 25th September
and. the 24th November, 1964.

(11) Diccussion or the Thirteenth and 5" hours

Fourteenth Reports of the Union Puyblic
Service Commisslion.



(2)

(12) Discussion on the Report of the 5 hours
Commissioner for Scheduled Castes and
Scheduled Tribes for the year 1962-63,
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Agrahayana 9, 1880 (Saka). Busipess Adviesory Committee.



